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S. State as on first January 
No. 

1990 1991 1992 

7. Jammu & Kashmir 15 16 21 

8. Kerala 36 35 36 

9. Karnataka 43 45 46 

10. Maharashtra 51 57 63 

11. Madhya Pradesh 65 66 62 

12. Mainpur Tripura 16 19 22 

13. Nagaland 7 5 5 

14. Orissa 34 38 37 

15. Punjab 33 28 25 

16. Rajasthan 41 40 39 

17. Sikkim 2 2 

18. Tamil Nadu 37 45 40 

19. Uttar Pradesh 81 81 83 

20. Union Territories 42 42 46 

21 .. West Bengal 53 51 50 

Total 778 801 798 

[English) promotions in all public sector undertakings 
with eHeet from January 1. 1992; 

Ban on Appointments In Public Sector 
Undertakings (b) it so. the detaUs thereol; and 

1212. SHRI MUKUL BALKRISHNA (c) the reasons therefor? 
WASNIK: Will the PRIME MINISTER be 
pleased to state: 

THE MINISTER OF STATE IN THE 
(a) whetherthe Union Government have MINISTRY OF INDUSTRY (SHRI P.K. 

imposed a ban on new appointments and THUNGON).: (a) No. Sir. 
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Cb) and Ccl. 00 not arise. 

Direct fo...tgn InveatmenIIn Ind"n 
Indust'" 

1213. SHRI lOKANATH 
CHOUDHURY: 

SHRI SRIBALLAV 
PANIGRAHI: 

SHRIPHOOLCHANDVERMA: 
SHRI RABI RAY: 

Will the PRIME MINISTER be pleased 
to stale: 

(aj wh9'tler the Govemment have ih-
viled direct foreign investment in a wide 
range of industries including the 
intrastructural aRiances to catertothe global 
market; 

(b) if so, the details of the proposals in 
. this regard and the fBsponse thereto: 

(c) the facilities proposed to be made 
available to the fOA!ign Investors; 

(d) whether priorities have been fixed 
for Investment In industries according to 
needs of our people; and 

Ce, if $0. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) to (e). The Policy adopted by 
the Government to attract foreign Invest-
ment has been out&ned In the statement of 
Industrial Policy tabled in boIh Houses of 
Parliament on 24th July. 1992. Under the 
POlicy. automatic approvalS are being given 
by the Reserve Bank of India for direct 
torelgn investment upro 51'% foreign equily 
in high priority industries listed in Annex III to 
ttle statement. After the announcement 01 
new IndusIrtaI Policy. 760fontJgn coflabora-
han proposal. have been approved rill the 
end of January '92. These include 260 pro-

posals fordirect foreign investment of about 
As. 580 crores in Indian companies. 

[ Ttanslafion) 

Orders for Mllrutl eara end Vens 

1214. SHRI B.L SHARMA PREM: 
DR. LAXMINARA YANA 

PANDEYA: 
SHRI PHOOl CHAND VERMA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherthe Union Government have 
received order for purchase of Maruti cars! 
vans from some foreign countries for the 
year 1992-93; 

(b) if so, the details thereof; and 

(c) the total foreign exchange likely to 
be earned therefrom? 

THE MINISTER OF S1;ATE IN THE' 
MIN.ISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) and (b). Maruti Udyog ltd. 
has an indicative pI~n for export of around 
25,000 vehicles in 1992-93. The purchase 
orders are placed by the dealers only when 
actual production is to be started, 

(c) The total fore.n exchange likely to 
be earned from exports during 1992-93 is 
roughly US $ 80 million. 

Prtvete Cepltallnveatmenl In 
Indu ....... . 

1215. DR. LAl SAHADUR RAWAl: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the rate of InvestmanI of 
private capital In Industrial uc:tor hal been 
declining from Dece"..,." 1110; 




